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INTRODUCTION 

I, the Chairman of the Committee on Papers Laid on the Table 
of the House, having been authorised by the Committee to present 
the Report on their behalf, present this their Twenty-first Report. 

2. On examination of certain papers laid during the Third, Fifth 
and Seventh Sessions (Sixth Lok Sabha), the Committee have come 
to certain conclusions in regard to delay in laying Annual Accounts 
and Audit Reports thereon of North-Eastern Hill University, 
ShiUong. . 

3. On 21 June, 1978 the Committee took evidence of the repre-
sentatives of the Ministry of Education and Social Welfare on the 
subject. 

4. On 17 October, 1978, the Committee undertook an on-the-
spot Study of the North-Eastern Hill Universit;v, Shillong, to find out 
the actual reasons for delay in completion of the accounts every year 
and their laying before Parliament. 

5. The Committee wish to express their thanks to the Oftlcers 
of the Ministry of Education and Social Welfare and representatlvel 
of the University Grants Commission and the North-Eastern Hill 
University, Shilfonl for furnishine inlormation desired by the Com, 
mittee. ,ei .. , .. , 

6. The Committee considered and adopted this Report at their 
sitting held on 16th May, 1979. 

7. A statement giving summary of recommendations/observations 
of the Committee is appended to the Report (Appendix). 

KANWAR IAL GUPTA, 

NEW o.m; Choirm4n, 

MfJJI 16, 1979. -- .. ------
VfJiaaJchG 28, 1101 (8w). Committee on PtrpeTI laid on the TAble. 

(y) 



UPOa 

DELAY IN LAYING ANNUAL ACCOUNTS AND AUDIT REPOR'm 
THEREON OF NORTH·EASTERN HILL UNIVERSITY, SHILLONG 

The Annual Accounts (English and Hindi versicms) for 1973-74 
of the North-Eastern Hill University, Shillong together with the 
Audit Report thereon were laid before Lok Sabha on 14-11-1977 by 
the Minister of Education and Social Welfare. A statement explaia-
ing the reasons for delay in laying the Accounts and the Audit Re-
port was abIo laid on the Table on 14-11-1977. 

1.2. The reasons for delay in laying the Accounts for 1973-74 have 
been stated to be as follows: 

"The English vet'Sion of the Audit Report on the accounts of 
North-Eastern Hill University for the year 1973-74 was sent 
by the Accolmtant General, Assim and Nagalanci, Shillong to 
the Ministry on 14th February, urn and the Hindi VersiOD 
of the Audit Report on 22nd March, 1977. The University. 
in turn forwarded to the Ministry the requisite number 
of copies of the Annual Accounts in English together with 
English and Hindi versions of the Audit Report in April, 
1977. Hindi version of the Annual Accounts could oot be 
provided by the University as facility of typing in Hindi 
does not exist there. The work was accordingly done iD 
the Ministry and this took some time. As both the vet'-
sions of the Annual Accounts were not ready during the 
course of the proceeding session of Parliament, the same 
could not be laid on the Table of the House during that 
Session." 

1.3. The North-Eastern Hill University was establiahed in 1973 
in pursuance of the North-Eastern Hill University Act, 1973. 

1.4. The North-Eastern Hill University Act, una does not provide 
for laying of accounts and the Audit Report of the University before 
Parliament. However, Sections 28 and 29 Of the said Act, dea1.inC 
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wUb the Annual Report and Annual Accounts of the University lay 
tIDwD sa under: ' 

"Annwd Report 28.-(1) The Annual Report of the University 
shall be prepared unde~ the direction of the Executive 
Council and shall be submitted to the Court on or after 
such date as may be prescribed by the Statutes and the 
Court shall consider the report in its annual meeting. 

(2) The Court shall submit the annual report to the Visitor 
along with its comments if any. 

Annual AccountB.-29(1) The annual accounts and balance-
sheet of the University shall be prepared under the direc-
tions Qf tpe Executive Council and shall once at least 
every year and at interval of not more than fifteen manths 
be audited by the Comptroller and Auditor-General of 
India. 

(2) The annual accounts when audited shall be published in 
the Gazette of India and a copy of the accounts together 
with the report of the Comptroller and Auditor-General 
shall be submitted to the Court and the Visitor along with 
the observations of the Executive Council. 

(8) Any observation made by the Visitor on the Annual ac-
counts shall be brought to the notice of the Court and the 
observations of the Court, if any, shall, after being con-
sidered by the Executive Council, be submitted to the 
Visitor." 

1.6.. In paragraph 1.19 .f their 27th Action Taken Report (1971-
'II) the Public Accounts Committee had recommended as under: 

"1.19. The Committee are glad that Government have accept-
ed their ott-repeated recommendation that the audited 
aecounts and audit report of the Central Universities 
should be laid before Parliament. Since incorporation of 
necessary provision in the relevant Acts is likely to take 
some time the Committee would like Government to 
make it a convention to lay these accounts and audit re-
pan. betore Parltament pending amendment of the Acta. " 

., 14 In paragraph 1 16 of their First Report (Fifth Lok Sabba) 
.. Committee on Papers laid on the Table have intet' CIlia tecom-
_CJed that: 

...... after the close of the accounting year every autonomous 
orpniaation should complete its a~unts within a period 
of three months and make them available for auditing. 
Auditing of the aecounts and furnishing replies to audit 
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objections, if any. and also translation and printiDa of re-
ports should be completed within the next aix months 10 
that the reports and audited accounts are laid before Par-
liament within nine months after the close of the account-
ing year unless otherwise stipulated in the relevant Act 
etc. under which the body has been set up. H for any 
reason the report and audited accounts cannot be laid 
within the stipulated period of nine months, the concerned 
Ministry should lay within 30 days of the expiry ot the 
prescribed period or as soon as the House meets, which-
ever 15 later, a statement explaining the reasons why the 
reDOrt and accounts could not be laid within the stipulated 
period." 

1.7. With a view to finding out the extent of responsibility of the 
University towards delay in finalisation and submission ,of accounts 
to the Audit and their laying on the Table of the House, the Minis-
try of Education and Social Welfare were requested on 7-12-1977 to 
furnish information on the fonowing points: 

(1) when the accounts for 1973-74 were finalised by the Uni· 
versity and sent to Audit for auditing; 

(li) the dates on which the Audit asked for further clarifica-
tions, if any, and the dates on which information was sent 
by the University; 

(iii) whether, after the submission of the accounts to Audit 
any reminder was sent to them to expedite auditing ot ac-
counts; if 50, the details thereof; 

(tv) the checks being exercised by the Jrli.nWry to see that the 
accounts of the University, duly audited., reach them in 
time 80 that the same are placed before the Parliament 
within a period of 9 months after the c10ee of the account-
ing year as recommended by the Committee on Papers 
laid on the Table in para 1.16 of their First Report (Ftftb 
Lot Sabba); 

(v) the action taken by the Ministry in the present cue; 

(vi) the position as regards finalUatioD of accounts for the 
years 197"75, 1975-76 and 197~71; and 

(vii) the reaIOD8 for not layiq the AIlnual Report. of the UDi. 
ftI"Ilty before ParJ.iameat. 
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1.8. In their reply dated 3rd Mareh, 1978 the Ministry of Education 
BDd Social Welfare eXPlained the position (point-wise) as under: 

(1) The Acc:owlta for 1973-74 were flnalised by the University 
towards the end of June, 1976 and the same was cbecked. 
DY Audit during the period from 12-7-1976 to ~1976. 

(it) Further clarifications were sought for by Audit on 10-11-
1978 and the same were furnished by the University 
on the .ame date. 

(ill) No such occasion arose. 

(iv) The time schedule prescribed by the Committee on PaperJ 
laid on the Table of the Lok &bba has been brought to 
the notice of all the Vice-Chancellors of Central Univer. 
lities. As soon as the Audit Report on the Accounts 
of a Central University is recdved in the Ministry from 
the oftice of the Accountant Geoeral concerned, the Uni. 
versity is immediately requested to furnish the requisite 
number of copies of the Audited statement of Accounts for 
laying them before Parliament. 

(v) In this case the Eng'lish version ot the Audit Report Wag 

sent by the Accountant General, Assam and Nagaland, 
Shillong to the Ministry on 14th February, 1977 and the 
Hindi version of the Audit Report on 22nd March 1977-
The University was immediately requested for requisite 
number of copies .of the Audited Statement of Accolmts 
for laying them befbre Parliament The University for· 
warded the requisite number of copies of the Annual Ac-
COlmts in English together with English and Hindi ver· 
sion of the Audit Report in April, 1977. Hindi version of 
the Annual Accounts could not be provided by 
the University as facility of typing does not exist there. 
The work was ftnally done in the Ministry after exchange 
of correspondence with the University, hence the delay. 

(vi) The Accounts of the University for the year 1974-75 have 
since been checked by Audit Accounts for the year 1975-
76 are expected to be ftnalised by the University soon and 
af1er completion, Audit will be requested to take up audit 
of the same. 

(.,.1) There is no atatutory or ot"'" ,-equirement or practice for 
the A""tI4l Reporta of the UnWemty to be laid 'befON 
Pcn-lioment. 
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L9. In paras 1.12 and 1.14 of their Second Report (Siph Lak 
Sabba)-presented to Lot Sabha on 22-12-1977-the Committee on 
Papers laid on the Table turther recommended as under: 

"1.12. The Committee, therefore recommend that all Statutoryl 
Au1lonomous Organisations, Public Undertakings, Corpo-
rations, Joint ventures, Societies etc., which are financed 
out of funds drawn from the Consolidated Fund of India, 
after being voted by the Parliament, in the form of shueI, 
subsidies, grants-tn-aid etc., either wholly or partly should 
lay their Annual Report/Audit Report (both English and 
Hindi versions) before both Houses of Parliament irres--
pective of the fact whether the Statutes, Rules or Regula-
tions of such organisations, provide therefor or not and 
whether they are registered under the Companies Act, 
1956 or not. 

1.14. The Committee recommend that Government might con-
sider the feasibility of amending, where necessary the rele-
vant StatuteslRuleslRegu1ations of such organisations to 
make it obligatory on the part of the administratiYe Minis-
try concerned to lay the Annual ReportslAudit Reports ot 
such organisations under their control before Parliament 
within nine months of the close oJ the accounting year SO 
that Parliament is appriled of their activities." 

1.10. At their sitting held on 23-5-1978 the Committee on Papers 
laid on the Table considered the reasons adduced by the Ministry 01 
Education and Social Welfare in their statern,mt showing reasons for 
delay in laying before Parliament, Annual Accounts for the year 
1973-74 of the North-Eastern Hill University, Shillong and decided 
that representatives of the Ministry of Edueation and Social Welfare 
might be called to appear before the Committee to place facts before 
them. Accordingly the repreeentattves of the Ministry appeared 
before the Committee on 21-6-1978 to give oral evidence on the 
subject. 

1.11. Explaining the position with respect to the finaHsation of 
the accounts of the North-Eastern Hill University pertaining to vari-
ous years, the representative of the Ministry Of Education and Social 
Welfare informed the Committee that the account. for 1975-76 were 
being audited. The accounts for 1976-77 md 1&T1-78 were being 
compiled and would be finalised by 30-9-1978 and 30-1-1979, respec-
tively. The representative of the University Grants Commission 
however, informed the Committee that the University had been 
asked to prepare the accounts every month 10 that at the end of the 
year only the work regarding totalling of amounts was left. The 
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representative of the Ministry then atated that if this procedure 
of monthly compilation of accounts was followed by the Central 
Universities, no delay would recur. On. being enquired whether this 
procedure would be followed by Universities, the witness stated that 
"It has been agreed to by them". 

1.12. When asked about laying of Annual Report of the University 
u also the 'Review' on the Report before Parliament, the representa-
tive of the University Grants Commission stated:-

"In the last meeting of the Court they considered the annual 
report and will send it to the Visitor; after the approval 
of the Visitor it will be placed before the Parliament." 

1.13. The Annual Accounts together with the Audit Report there-
on for the year 1974-75 were laid on the Table of Lok Sabha on 
14th August, 1978, i.e., 4:1 months after the close of the accounting 
year. In the statement laid alongwith the accounts, showing reasons 
for delay in laying the ~counts the Minister of Education and Social 
Welfare explained the position as Uftder:-

"The Annual Accounts of the North-Eastern Hill University 
for 1974-75 were compiled by the University in April, 1977 
and audited by the ~ccountant General from 29th April, 
1977 to 16th July, 1977. The preliminary Audit Report was 
issued by the Accountant General in December, 1977. There 
was correspondence between the University and the Ac-
countant General thereafter, and the English version of the 
final Audit Report was sent by the Accountant General to 
this Ministry in March, 1978, while the Hindi version was 
furnished on 2nd May, 1978. 

The requisite number of copies of English version of the 
An'luhI Accounts together with the Audit Report were 
furnished by the University to this Ministry in April, 1978. 
The University could not provide the Hindi version of the 
document t. this Ministry, as facility of typing in Hindi 
does not exist at Shillong. The work was accordingly done 
in this Ministry. The Visitor's approval to the submission 
of Accounts before Parliament has also to be obtained. All 
these processes took some time. 
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For the reasons stated in the preceding paragraphs, the Annual 
Accoun"ts and Audit Report of the North-Eastern Hill Uni'; 
versity for 1974-75 could not be laid on the Table of the 
Lok Sabha in time." 

1.14. From the Audit Report on the Accounts of the University 
for the year 1974-75 the Committee noticed the following observa-
tions made by Audit:-

"RealWrtion of Fees. 

Rupees 4.93 lakhs realised as fees from the students were 
accounted for in the Receipt and Payments Accounts for 
the year 1974-75. The University did not, howev~r, main-
tain a proper record indicating amount due, amount receiv-
ed :from time to time, balance etc. Besides, it did not issue 
any printed receipt with a counterfoll with the result that 
it could not be ensured that all claims were preferred and 
all realisations were duly accounted. 

However, from a register of realisation of fees maintained by 
the University, it was noticed that fees amounting to 
Rs. 55,825 realiBed during 1974-75 (dates of realisation were 
not available) were not entered in the Cash Book on the 
dates of realisation but were accounted for on 14th April, 
1975 (Ra. 55,430) and on 5th May, 1976 (Rs. 195). 

The University stated (January, 1978) that at the initial stage, 
due to administrative reasons various fees were collected 
by a skeleton staff having little experience and that as a 
result some irregularities might have been committed. 

Stock RegiateTs and Stock verification 

The University incurred an expenditure of Rs. 4.22 lakhs and 
Rs. 8.77 lakhJ on purchase of furniture and equipment 
during the year; however, the stock registers for furniture 
and equipment had entries for purchase worth RB. 3.42 
lakhs and Rs. 1.22 lakhs respectively only. Besides, no 
physical verification of furniture, equipment, etc. had been 
conducted so far (January, 1978). The University stated 
(January, 1978) that action was being taken to undertake 
stoek taking of different assets purchased" 

1.15. In order to find out the real diftleulties being encountered by 
the North-Eastern Hill University, Shillong, in adhering to the time 
schedule laid down by the Committee for laying the Annual Ac-
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counts before Parliament and also to get at the actual reasons for 
delay in completion of the Annual Accounts every year, the Com-
mittee on Papers laid on the Table undertook an on-the-spot study 
tour of the University on 17th October, 1978 and held ~ons with 
the representatives of the Ministry of Education and Social Welfare 
and the North-Eastern Hill University, Shillong. 

1.16. The Committee were informed that recurring expenditure 
of the University during 1973-74, 1974-75, 1975-76, 1976-77 and 1977-78 
was Rs. 4.36 lakhs, Rs. 19.44 lakhs, Rs. 38.77 lakhs, Rs. 55.25 lakhs and 
Rs. 64.22 lakhs respectively. The amount of grants received during 
the said years was Rs. 10.5 lakhs, Rs. 50 lakhs, Rs. 70 lakhs, Rs. 70 
la1mB and Rs. 110.6 lakhs respectively. The Committee noted 
that per student recurring expenditure on the University came to 
more than Rs. 13,400 during 1977-78. In a subsequent note the Com-
mittee were informed that:-

"The ltlaintenance grant for the year 1977-78 is Rs. 85 lakhs. 
The balance amount represents Rs. 25 lakhs for Library 
Books and Rs. 0.60 lakhs for Study Centre. 

Regarding recurring expenditure it is pointed out that recur-
ring expenditure includes expenditure on Examination 
also, the expenditure on Examination for 1977-78 is 
Ra. 6,43,822. Out of this Rs. 2,68,128 represents pay of staff 
and the balance Rs. 3,75,6M represents remuneration, T.A 
etc. of Examiners, invigilatora and other examination ex-
penses incurred !or conducting various examinations of 
the University and aftlliated colleges." 

1.17. On being enquired about the reasons for the inordinate 
delay tn compilation of the accounts for the years 1973-74 and 1974-
75, the Committee were informed that in the initial years, no Finance 
Officer had been posted in the University and for want of experienced 
stat! the accounts could not be compiled. 

1.18. Subsequently tn a note furnished to the Committee on 20th 
FebNary, 19'19, the University stated that "in the initial years, 
although t¥re was no offtcer designated. as Finance Officer, but an 
tA. lie A. 3. ftrBcer from Indian Audit Department designated as OSD 
(Finance) held the post of Finance Oftlcer of this University upto 
18th September, W18 (A.N.). And from 19th September, 1976 (F.N.) 
«m\9aTds all otnce'r of thetAS. Department 1$ holding the post as 
OSD (Pinance) In aMitton 'to his duties as OSD (Campus)". 

1.19. On further enquiry about the position of Annual Accounts 
and A\MIit Reports dleNClll for the· years 11'15-16 and tt'16-'17, which 
..... Nq ... to be laid OIl the 'I'Ote by 11stDecem~, 11'16 and 
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31st December, 1977, respectively and were already delayed by 22 
months and 10 months respectively, the Committee were informed 
by the Univ~sity that the Accounts for 1975-76 were audited between 
17th April, 1978 and 22nd July, 1978 and the draft audit report on 
accounts was received by University on 7th October, 1978 and the 
reply to draft audit report would be sent by 7th November, 1978. 
Hindi and English versions of the audit report and the annual 
accounts would be sent to the Ministry of Education as soon as the 
final report was received from the Accountant General, Assam and 
Nagaland etc. Regarding the annual accounts for the year 1976-77, 
it was stated that the accounts were completed by 30th September, 
1978 and were being audited. The accounts for the year 1977-78 were 
being compiled and the compilation work was expected to be com-
pleted by 31st January, 1979. There was no assurance from the rep!"e-
sentative of the Ministry that the annual accounts for 1978-79 along-
with the audit report would be laid on due date as this depended 
upon timely preparation of accounts by the University, audit by the 
Accountant General and availability of copies of Annual Accounts 
and the Audit Report to the Ministry. 

1.20. The attention of University was drawn to the audit observa-
tions contained in the Audit Report on the aecounts of the University 
tor the year 1974-75, regarding non-issue of receipts of fees received 
from students, lack of physical verification of stocks, non-maintenance 
of stock registers and non-claiming of sales tax exemption for pur-
chase of certain oftice equipment and jeeps for the University. In 
this regard the representative of the University could not give any 
llatisfactory reply. The representative of the Ministry of Educa-
·tion and Social Welfare then stated that certain confidential re-
ports on the mal-administration of the finances of the University 
Were also received by the Ministry and the Ministry had therefore 
asked the C.A.G. to conduct a special audit of the accounts. 

1.21. As regards the above Audit observations contained in the 
Audit Report on the accounts of the University for the year 1974-75 
the University have in a written note dated 20th February, 1979 
stated the position as under:-

"(i) Receipts 'are being issued from It'75-76. 

(ii) A committee is being formed to undertake physical veri-
fication of stoCk. 

(iii) Sales Tax exemption for purchase of Jeeps and Trailers 
was not claimed as the transaction did not involve "In-
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1.er-Sta~" Tranaaction. So only l4eghalaya Salea Tax 
WMB paid. 

(iv) A special Audit by Accountant General, Assam is being 
conducted with effect from 3rd October, 1978." 

1.22. Tb,! Annual Report of the North-Eastern Hill University 
is not being laid on the Table at present. However, in a statement 
laid on the Table of Lok Sabha on 12-3-1979 explaining the reasons 
for delay in laying the Annual Reports together with Annual 
Accounts and' Audit Report of Central Universities before Parlia-
ment the Ministry of Education and Social Welfare have inter alia 
stated as under: 

"As reiards Annual Reports, decision has been taken by Gov-
ernment to lay the same for 1977-78 before Parliament in 
respect of Aligarh Muslim University, Hyderabad Uni-
versity, North-Eastern Hill University and Viswa-Bharati, 
as the Acts of these Universities have provision for sub-
mission of Annual Report to the Visitor. As the decision 
was taken only recently, the Universities have not been 
able to follow the pr~bed time-schedllle in this case 
also. Copies of Annual Report have already been receiv-
ed from the Hyderabad University and the Visva-Bharati 
and action is being taken to lay the same before Parlia-
ment. It is expected that copies of the Report will be re-
ceived from the 'remaining two Universities, namely 
Aligarh Muslim University and North-Eastern Hill Uni-
versity, before long. The Annual Reports of the other 
three Universities, namely, Banaras Hindu University, 
Delhi University and Jawaharlal Nehru University will 
be laid on the Table only after a provision for the pur-
pose is made in their Acts of incorporation." 

1.23. In a written note furnished to the Committee on 20-2-1979 
the University has also inter aHa stated as under: 

I 
..... The annual report for 1977-78 in English version has al-

ready been sent to the Ministry vide letter No. F. 43-11 
.\dmnl7f-I837 dated 18-12-1978. Hindi version is awaiting 
transl.atlon. " 

1.24. The Annual Accounts and Audit Report for the years 1975-
76, 1976-77 and 19'17-78 which ought to have been laid before Parlia-
ment by 31-12-1978, 31-12-1977 and 31-12-1978, respectively, have 
not so far been laid. 
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1.25. 'The Committee are distressed to find that the Amaual 
'~eoonts ad Audit Reports of the North-Eastern IIiIl Uaivenity, 
. Sb'iIlcmg, for the years 197J.74 and 1974-75 were laid 011 the Table 

of·the Lok Sabha as late- 88 on 14-11-1977 and 14-8-1978, i.e. about 
44 months and 41 m&nths respectively after the close of the accoun-
ting year. It is regrettable that despite the clear guidelines laid 
down by the Committee on Papers laid on the Table for laying the 
Arumal Accounts and Audit Reports of autonomous organisations 

. before Parliament in tIleir rec:OIIUIleIldatioB made in paragraph 1.16 
'of,their First Report· of Fifth Lok Sabha-presented to Lok Sabha 
on 8-3-1976-the Ministry of Education and Social· Welfare have tak-
en . 28 months' and Z9 months' time in laying the Annual Aeeounts 
and Audit Reports for the years 1973-74 and 1974-75 respectively, 
even if the delay is caleulated from the date of presentation of the 
ahoVe Report of the Committee. The Committee take a serious 
view of these abnormal delays since no plausible and convincing 
explanation has been given either by the University or by the Min-
istry of Education and Social Welfare in support of their having de-
layed the Iayin, of the Accounts and the Audit Reports. 

1.26. From the facts mentioned by the Ministry in their state 
ments showing reasons for delay in laying the accounts, the Com-
mittee find that University took a long time of 27 months and 
25 months after the close of the accounting year in compiling the 
accounts for the years 1973-74 (compiled in June, 1976) and 1974-75 
(co~piled in April, 1977) which shows that the University were not 
very serious about this matter. Had the University taken prompt 
action to finalise the accounts there was no reason that the accounts 
would not have been finalised and placed before Parliament in time. 
This is nothing but a case of utter lethargy on the part of the North-
Eastern. Hill University in the compilation of accounts, The Com-
mittee need hardly stress that in future the North-Eastern Hill Uni-
versity should strictly observe the time schedule prescribed by the 
Committee for compilation of tbe acwunts etc. 

LZ7. The Committee also find that the position regarding compila-
noD of accounts for the years 1975-76, 1976-77 and 1977-78 is highly 

.usatisfadory. From tile information supplied *0 tbe CommlUee in 
respect of these years, the Committee find that the accounts for the 
year 1975-7' were finalised and audited from 1-4-1978 to 22-7-1978, 
accounts for 1976-77 were completed on 30-9-1978 and accounts for 

.. 1177-78 were axpected to be compiled by JaDUary. 1979. The abnor-
. maUy long time taken by the Univeaity in compiling the accounts 

after the cIe.e of each accounting year depicts a horrible picture of 
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the accounts department of the University. From the above facts 
the Committee can draw only one conclusion that the maintenance 
of accounts in the University had been in a very bad shape for the 
last leveral years leading to considerable delays in finalisation of 
accounts from year to year. The Committee have impressed upon 
the Ministry of Education and Social Welfare time and again the 
imperative need to streamline the procedure of maintenance and 
Hnalisation of accounts in the Central Universities to avoid delays 
in future but no timely action seems to have been taken in that 
direction as is evident from the shape of maintenance of accounts 
of the North-Eastern Hill University for the past several years. It is 
distressing that the recommendations of the Committee on Papers 
laid on the Table in this regard had not been given any serious 
thought by the Ministry of Education and Social Welfare otherwise 
certainly things would not have reached such an intractable posi-
tion . 

. 1.28. Duril1&' evidence the Committee were informed that the 
Central Universities had agreed to the proposal of the University 
Grants Commission and the Ministry of Education and Social Wel-
fare for monthly compilation of accounts so that at the end of the 
year only the work re,arding totalling of amoqnts was left. The 
Committee hope that this procedure will be uniformly observed by 
all the Central Universities in order to avoid accumulation of arrears 
and strict observance o~ this system will be watched both by the 
University Grants Commission and the Ministry of Education and 
Social Welfare to ensure that there are no bottlenecks at the end 
of the year. The 'Committee, therefore, recommend that ur&ent 
steps should be taken to set the matters right. 

1.29. It is disquieting that the Annual Accounts and the Audit 
Reports for the years 1975-76, 1976-77 and 1977-78, which ought to • 
have been laid on the T~ble by 31-12-1976, 31-12-19'77 and :U-l%-1978, 
in term$ of the recommendation of the Committee have not so far 
been latd. The Committee strongly deprecaAle these persistent 
1Ielays and urge upon the Ministry of Education and Social Welfare to 
taken up the matter at a higher level with the University arpntly 
to get the a.-.srs liquidated and to lay the accounts aad the Audit 
Reports betore Parliament without any further delay. 

1.30. From the observations made by Audit in their Audit Report 
on the accounts of the North-Eastem Hill University for the year 
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1974-75 the Committee find !lOme serious irregularities like the ones 
given belo,.,' 

"Realisation of Fees 

Rupees 4.93 lakbs realised as fees from the students were 
accounted for in the Receipt and Payments Accounts for 
the year 1974-75. The University did not, however, niain-
tain a proper record indicating amount due, amount re-
ceived from time to time, balance etc. Besides, it did not 
issue any printed receipt with a counterfoU with the re-
sult that it could not be ensured that all claims were pre-
ferred and all realisations were duly accounted. 

However, from a register of realisation of fees maintained by 
the University, it was noticed that fees amounting to 
Rs. 55,625 realised during 1974-75 (dates of realisation 
were not available) were not entered in the Cash Book 
on the dates of realisation but were accounted for on 
14th April, 1975 (Ra. 55,430) and on 5th May, 1976 (Rs. 195). 

The Unil'ersity stated (January, 1978) that at the initial stage, 
due to administrative reasons, various fees were collected 
by a skeleton staff having little experience and that as 
a rerolt .. .,m~ ;'T"!trulllrities rnf~ht have been committed. 

Stock Registers and Stock verification. 
Th. University incurred an expenditure of Rs. 4.22 lakhs and 

Rs. 8.77 lakhs on purchase of furniture and equipment 
durin~ the year; however. the stock registers for furni-
ture and equipment had I f'fltrie'l for purchase worth 
Rs. 3.42 lakhs and Rs. 1.22 lakh. re'ipectiv~ly only. Be-
sides, no physical verification 'If furniture. equipment, 
etc. had been conducted "0 f~r. (January, 19'78). The 
University stated (January. 1978) ~hat action was being' 
hken to undertake stoek hkln~ of different assets lJur-
chased." 

1.31. The Committee cannot help expressing their dis'Iatisfaction 
over the mannf'r in which the North-Eastern Hill University had 
been maintaining the accounts. If the accounts are not maintained 
properly, audit thereof is bound to take extra time and this will 
naturallv lead to delay in laying the accounts on the Table of th. 
House. It is surprising that even the rudimeDtary rules of thl! 
accounting system like the maintenance of proper record about the 
realisation of fees from the students and issue of printed receipt. 
to the students for df'POSlt of fees were not qlp!Jerved by the Unlv~ 
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sity. Moreover fees amounting to RB. 55,6%5 realised dmiag 1174-75 
were not entered in the Cash Book on the dates of realisation, as 
was noticed by Audit from the register of realisation of fees main· 
tained, by the University. Further no physical verification of stock 
like furniture, equipment etc. had been conducted till January, 1978, 
as has .been mentioned in the Audit Report. Even on 20·2·1979 the 
Committee on Papers laid on the Table were informed that a Com· 
mittee was being formed to undertake physical verification of stock. 
The Committee are of the view that these irregularities would 
difinltely have CClme to the notice of the University had the accounts 
been properly m.aintained and checked by the Accounts OfIieer of 
the University in time. The Committee have no doubt that if the 
Audit Report for the year 1974·75 had been laid on the Table of 
the Hou'le In time. Parliament would have taken note of such serious 
ob8el'Vldions and irregularities pointed out by Audit and Members 
would have taken an opportunity to discuss the matter at the time 

.of voting on Demands for Grants of the Ministry of Ectacation and 
Soclal Welfare for the followlnr year and suggested lIOIIIe remedial 
meMares to ~hC!ek .ueh· irregularities in future. 

1.3Z.DuriDJr their Stadytour to the North·Eastern Hill Univer· 
sity, Shillong. tlwt Committee were informed that recurring expen· 
dlture of the Unlventty· durbtC- 19'J3·74 1974·75. 1975-16. 1.9,6-7'7 and 
lQ'77-'7R wall Rs. 4.36 lakhs, Rs. I!U4 lakhs. Jls. 38.77 lakh<;Rs. 55.25 
lakh.'! and Rs. .f;4.22 I"khs respectlvelv. The Commi~ WH'e .al80 In· 
formed that the amount-of JO'ants received durin~ thp. said vears was 
&; 10.5 lakhs. Rs. 50 lakhs. as. 70 lakhs. R ... 70 lakhs and Rs. 110.8 
lakhs resJ)fftively. The Committee felt surmised to note that the per-
student recurring expenditn.re itl the University «'omes to about 
R!lo 13400 durine- 1977·7R. Th~ Committee feel th"t had·the annual 
aeflounts .'the University toR'f'thf'r with tt'! Annulil Reoort been laid 
he-fore· Parliament 'n time from year to year this point· would have 
('O..,P. to the notice of the MembfTs and It w'\scnot unlikely that this 
point would have ~n hilfhHllhted durin2 di"lcu"lsioo on Demands 
fnr Grants of the rtllntsk'y of MUNltloD and Social Walfue. or -.any 
other diacuslJion p~t.;ninl{ to. Univel"litv ~ation and tbe House 
<'Ould bav,! taken n decision On· allGwIn!, sueh a hi!,h cost -ratio to. 
continue. 

1.33. The COBlnlittee are halllW to note that Government have 
tann a decision td lavon the TJihle of the ROl1"1e -Annual -Renort of. 
the North·Eastem roll lTaiveTSitv from 1917·78 onwards anel that 
the ·Annual Report. for 1977-71t has been ret'.eivedin the. Mia"~ in 
Decem1ter.-I97B. The Committee hODe that the Report will be laiel 
before Putt-ment without further delay. 
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1.34. The Committee recommend that the AIm ... Aec:oauta aad 
Audit Reports of the University for the years, 1975-76, 1976-77 and 
1977.78, which are in arrears, should be laid on the Table without 
any further delay, alongwith a statement explaining br detail the 
reasons for not laying them within the stipulated period 10 that the 
House may be able to assess the quantum of delay and identify the 
stages at which the delay has actually occurred. 

1.35. The Committee trust that the Annual Report, Aceounts and 
the Audit Report for the year 1978-79 and subsequent years will be 
laid on tho Table -together within the prescriHdperiod. . 

1.36. The Committee also recommend that the Ministry of Educa-
tion and Sorial Welfare should take early steps to amend the rele-
vant SectiOJlS of the North-Eastern Hill University Act, 1973, suita-
bly in the light of the re commendations of the CGmmittee already 
made in paragraphs 1.IZ and l.t4 of their SeC!oDd Report (Sixth Lot 
Sabha). 

NEW DELHI; 

May 16, 1979 ---------
Vaisakha 26, 1901 (Saka) 

KANW AR LAL GUPTA, 
Chainnan, 

Committee on Papers laid 

on the Table 



APPENDIX 

SUmm4"!1 of Recom.mendaticnur/Ob.eTVat'iona contained ift the Report 

Sl. No. Reference to Summary of Recommendations! 
Para No. of the Observations 

Report 

(1) (2) (3) 

1 1.25 The Committee are distressed to find that the 
Annual Accounts and Audit Reports of the 
North-Eastern Hill University, Sbillong. for the 
years 1973-74 and 1974--75 were laid on the Table 
of the Lok Babha as late as on 14-11-197'1 and 
14-8-1978, i.e. about 44 montha and ·ll months rtI8-
pectively after the close of the accounting year. 
It is regrettable that despite the clear gu\de-
lines laid down by the Committee on Papent 
laid on the Table for laying the Annual Ac-
counts and Audit Reports of autonomous orga-
nisations before Parliament in their recommen-
dation made in paragraph 1.16 of their First 
Report of Fifth Lok Sabha-presented to Lok 
Sabha on 8-3-1976- the Ministry of Education 
and Social Welfare have taken 20 montha' and 
29 months' time in laying the Annual .Accounts 
and Audlt Reports for the Years 1973-74 and 
1974-75 re9pectively. even if the delay is cal· 
culated from the date of presentation of the 
above Report of the Committee. The Committee 
take a serious view of these abnormal delays 
since no plausible· and convincing explanation 
has been given either by the University or by 
the Ministry of Education and Social Welfare in 
support of their having delayed the laying of the 
Accounts and the Audit Reports. 

2 1.~ From the facts mentioned by the Ministry in' 
their statements showing reasons for delay in 
laying the accounts, the Committee ftnd that the 
'Gniversity took a long time of 2*1 months and 25 

---------_ .. -- ------_._--
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mOllths after the close of the accounting year in 
compiJing the accounts for the years 1973-74 
(compiled in June, 1976) and 1974-75 (compiled 
in April, 1977) which shows that the University 
were not very serious about this matter. Had the 
University taken prompt action to finalise the ac-
counts there was no reason that the accounts 

would not have been finalised and placed before 
PclI"liament in time. This is nothing but a cue 
of utter lethargy on the part of the Nortb.-Eaa-
tern Hill linivendty in the compilation of ac-

counts· The Committee need hardly stress that in 
future the North-Eastern Hill University should 
strictly observe the time schedule prescribed by 
tne Committee for compilation of the accounts 
etc. 

3 1.27 The Committee also find that the position re-
garding compilation of accounts for the years 
1975-76, 1976-77 and 1977-78 is highly un .. t1sfac-
tory. From the information supplied \0 the Com-
mittee in respect of the year 1975-76 were ftna.1ia.. 
ed and audited from 10-4-1978 to 22-7-1978, ac-
counts for 1976-77 were completed on 30-9-1978 
and accounts for 1977-78 were expected to be 
compiled by January, 1979. The abnormally long 
time taken by the University in compUing the 
accounts after each acccounting year clOle of 

depicts a horrible picture of the accounts depart-
ment of the University. From the above facts the 
Committee can draw only one conelusion that 
the maintenance of accounts in the University 
had ben in a very bad ahape for the last several 
years leading to considerable delays in finaUsa-
tion of accounts from year to year. The Commit-
tee have impressec:t upon the Ministry of Educa-
tion and Social Welfare time and again the im-
perative need to streamline the procedure of 
maintenance and finalisation of accounts in the 
Central Universities to avoid delays in future 
but no timely action seems to have been taken in 
that direction as is evident from the shape of ------
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(3) 

mainteDaDCe of. accounts of the North~Eastem 
Hill University for the past several years. It is 
diatl'essing that the recommendations of the Com-
mittee on Papers laid on the Table in this regard 
had Dot been given any serious thought by the 
Ministry of Education and Social Welfare other-
wise 'certainly things would not have reached 
such an intractable position. 

During eviden~e the Committee were inform-
ed that the Central Universities had agreed to 
the proposal of the University Grants Commis-
sion and the Ministry of Education and Social 
Welfare for monthly compilation of accounts so 
that at the end of the year only the work regard-
ing totalling of amounts was left. The Commit-
tee hope that this procedure will be uniformly 
observed by all the Central Universities in order 
to avoid accumulation of arrears and strict obser-
vance of this system will be watched both by the 

. University Grants Commission and the Ministry 
of Education and Social Welfare to ensure thai 
there are no bottlenecks at the end of the year. 
The Committee, therefore, recommend that urgent 
steps should be taken to set the matters right. 

It is disquieting that the Annual Accounts 
and the Audit Reports for the years 1975-76, 1976-
77 and 1977-78, which ought to have been laid on' 
the Table by 31~12-1976, 31·12-1977 and 31.12-1978, 
in tenI\II of the recommendation of the Commit-
tee have not so far been laid. The Committee 
strongly deprecate these persistent delays and 
urge upon the Ministry of Education and Socia] 
Welfare to take up the matter at higher level 
with the University urgently to get the arrears 
liquida~ and to lay the accounts and the AudU 
Reports before Parliament without any further 
delay. 

From the observations made by Audit in 
their Audit Report on the accounts of the North-
Eastern Hill University for the year 1974-75 the 
Committee find some serious irregularities lik. 
the ones given below: 
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(2) (3) 
------ --------------------------

"Realisation of Fees 

Rupees 4.93 lakhs realised as feeS from 
the students were a<:counted for in the Re-
ceipt and Payments Accounts for the year 
1974-75. The University did not, however, 
maintain a proper record indicating 
amount due, amount received from time to 
time, balance etc. Besides, it did not issue 
any printed receipt with a counterfoil with 
the result that it could not be ensured that 
all claims were preferred and all realisations 
were duly accounted. 

However, from a register of realisation 
of fees maintai'ned by the University, it was 
noticed that fees amounting to Rs. 55,625 
realised during 1974-75 (dates of realisation 
were not available) were not entered in the 
Cash Book an the dates of realisatian but were 
accounted for on 14th April, 1975 (Rs. 55,430) 
and an 5th May, 1976 (Rs. 195). 

The University stated (January, 1978) 
that at the initial stage, due to administrative 
reasons, various fees were collected by a 

-skeleton staff having little experience and 
that as a result some irregularities might 
have been committed. 

Stock Registers and Stock Verification 

The University incurred an expenditure 
of Rs. 4.22 lakhs and Rs. 8.77 lakhs on purch8S61 
of furniture and equipment during the 
year; however, the stock registers for furni· 
ture and equipment had entries for purchllH 
worth Rs. 3.42 lakhs and B.s. 1.22 lakhs res-
pectively only. Besides, no physical verifi-
cation of furniture, equipment, etc. had been 
conducted so far (January, 1978). The Uni· 
versity stated (January, 1978) that action 
was being taken to UDdertake stock taking ot 
different assets purchased." 
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(1) (2) (3) 
------
7 1.31 

I 

8 1.32 

The Committee cannot help expressing their dis-
satisfaction over the manner in which the North-
Eastern Hill University had been maintaining the 
accounts. If the accounts are not maintained pr0-
perly, audit thereof is bound to take extra time and 
this will naturally lead to delay in laying the ac-
counts on the Table of the House. It is surprising 
that even the rudimentary rules of the accotmting 
system like the maintenance of proper record 
about the realisation of fees from the students 
and issue of printed receipts to the students for 
deposit of fees were not observed by the Univer-
sity. Moreover fees amounting to Rs" 55,625 
realised during 1974-75 were not entered in the 
Cash Book on the dates of realisation, as was 
noticed by Audit from the register of realisation 
of fees maintained by the University. Further 
no physical verification of stock like furniture, 
equipment etc. had been conducted till January, 
1978, as has been mentioned in the Audit Report 
Even on 20-2-1979 the Committee on Papers laid 
on the Table were informed that a Committee 
was being formed to undertake physical verifica-
tion of stock. The Committee are of the view 
that these irregularities would definitely have 
come to'the notice of the University had the ac-
counts been properly maintained and checked by 
the Accounts Officer of the University in time 
The Committee have no doubt that if the Audit 
Report for the year ·1974-75 had been laid on the 
Table of the House in time, Parliament would 
have taken note of such serious observations and 
ilTeguIarities pointed out bv Audit and Members 
would have taken an opportunity to discuss the 
matter at the time of voting on Demands for 
Grants of the Ministry of Education and Social 
Welfare for the following year and suggested 
some remedial measures to ch.eck such irregulari-

I ties in future. 

During their Study tour to the North-Eastern 
Hill University, Shillong, the Committee were in-
formed that recurring expenditure of the Uni-
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versity during 1~73-74, 1974-750, 1975-76, 1978-77 
and 1977-78 was Rs. 4.36 lakhs, Rs. 19.44 lakhs. 
Rs. 38.771akhs, Rs. 55.25 lakhs and Rs. 64.22 hlkhs 
respectively. The Committee were also infonn-
ed that the amount of grants received during the 
said years was 'as. 10.5 lakhs, Rs. 50 lakhs, Rs. 70 
lakhs, .Rs. 70 lakhs and Rs. 110.6 lakhs res-
pectively. The Committee felt surprised to note 
that the per student recurring expenditure in the 
University comes to about Rs. 13,400 during 1977-
78. The Committee feel that had the annual ac-
counts of the University together with its Annual 
Report been laid before Parliament in time from 
year to year this point would have come to the 
notice of the Members and it was not unlikely 
that this point would have been highlighted dur-
ing discussion on Demands for Grants of the 
Ministry of Education and Social Welfare or any 
other discussion pertaining to University Educa-
tion and the House could have taken a decision 
on alklwing such a high cost ratio to continue. 

9 1.33 The Committee are happy to note that Gov-
ernment have taken a decision to lay on the Table 
of the ~ouse Annual Report of the North-Eastern 
Hill University from 1977-78 onwards and that the 
Annual Report for 1977-78 has been received in 
the Ministry in December, 1978. The Commit-
tee hope that the Report will be laid before Par~ 
liament without further delay. 

10 1.34 The Committee recommend that the AnnuaJ 
Accounts and Audit Reports of the University for 
the years 1975--76, 1976-77 and 1977-78, which are 
in arrears, should be laid on the Table without 
any further delay, alongwith a statement ex~ 
plaining in detail the reasons for not laying them 
within the stipulated period so that the House 
may be able to assess the quantum of delay and 
identify the stages at which the delay has actually 
occurred. 

11 1.35 The Committee trust that the Annual Report, 
Accounts and the Audit Report for the year 197~ 
79 and subsequent years will be laid on the Table 
together within the prescribed period. 
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12 1.36 

(2) (3) 

The Committee also recommend that the 
Ministry of Education and Social Welfare should 
take early steps to amend the relevant Sections 
of the North-Eastern Hill University Act, 1973, 
suitably in the light of the recommendations of 
the Committee already made in paragraphs 1.12 
and 1.14 of. their Second Report (Sixth Lok 
Sabha). 
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